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MINISTRY OF EXTERNAL AFFAIRS
NOTIFICATION - e
New Delhi du:, 14th February, 1991

e, 52 i oS b l m 0 R > « - ! N
he Gazette of Inds |
' QI aze 0 / 3 §.0. 253 (E) .—In excrcise of the powers conferred by séciion S of the United . !

Nations (Privileges and Immunities) Act, 1947 (46 of 1947) ﬁcrmn:f:er re-

i r ' ] - HATATI - . ferred to as the said Act) and in partial modification of the notification of the
: EXTRAORDINARY 3 . Government of India in the Ministry of External Affairs No : F. L.115 (1) |66
'. . dated the 2nd June, 1967, published in the Gazette of India, Part 1T’ Section 3
wrr —gey 3—39-wva (") . h Sub-section (ii), thc Central Government hereby declares that the provisions
PART I—Sectiom 3—Sab-Section (&) » ) of section 19 of Artcle V of the Schedule to the said Act shall also apply as éar
- N - ' e as may be, to the Asiin African Legal Consultative Committee (A.AL.C.C)
STTIERIT | SEhivarer ’ »
: and to the Secrctary General, Deputy Secretaries General and Assistant Secreta-
PUBLISHED BY AWIIORITY LA , ries hv(}\fncral of that Committee,
o ' [No : DITH51|14]14190]
¥. 226 af faselt, ggeafaars, a5« 11, 19914 21, 1913 " : DALIP MEHTA, Jt. Secy. & Chicf of Protocol
Ne. 226) NEW DELHI, THURSDAY, APRIL 11, 1993/CHATTRA 21, 1913 .
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